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(b) A statement is laid on the Table

of House. [Placed in Library See No.
LT-2406/68).

Damage Cqused by Floods to Road in
North Bengal

2700. DR. RANEN SEN :
SHRI D. N. PATODIA :
Will the Minister of TRANSPORT
AND SHIPPING be pleased to state :
(a) the extent of damage caused to
roads and bridges on account of the recent
floods in North Bengal ;

(b) how much money will be required
to repair the damage ;

(c) whether the State Government has
asked for financial assistance for carrying
out the repair work ;

(d) if so, the nature and extent of assis-
tance asked for ; and

(e) the action taken thereon ?

THE DEPUTY MINISTER IN THE

MINISTRY OF TRANSPORT AND SHIPP-

ING (SHRI BHAKT DARSHAN) : (a) and
(b). The extent of damage in North Bengal
was quite considerable. It includes heavy
landslides, washing away of certain
stretches, of roads and bridges in the hill
sections, washing away of bridges and cul-
verts, overtopping, and deterioration in the
riding quality of the carriageway in the
plain sections.

The cost of temporary repairs and res-
toration of damages to National Highways
in the entire State of West Bengal is
estimated roughly as Rs. 1.11 crores, which
includes a sum of Rs. 69 lakhs for the
portions of National Highways lying in
North Bengal. This does not include the
cost of repairs of National Highway No.
31A which is under the control of Border
Roads Development Board. The cost of
repairs of damages to aM the roads (includ-
ing National Highway No. 31A) under the
control of the Board is estimated by them
as Rs. 7.4 crores roughly.

As far as the Damages caused to State
roads are concerned, they have been
studied by a team, which was deputed by
the Planning Commission and their report,
which has just been submitted to the
Government, is under consideration.
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(c) to (e). Yes, Sir. The State Govern-
meat have asked for financial assistance
towards the cost of temporary repairs and
restoration of damages to State roads.
The extent of assistance asked for is about
Rs. 57 lakhs for temporary restoration and
Rs. 387 lakhs for permanent restoration of
damages caused during October, 1968,
floods to all the roads and bridges, exciud-
ing National Highways and the roads
under the coatrol of the Border Roais
Development Board.

National Highways are a Central res-
ponsibility and the expenditure involved
on them has to be borne by the Govern-
ment of India. A sum of Rs. 55 lakhs has
been allotted for expenditure on repairs to
flood damages to National Highways in
West Bengal (cxcluding National Highways
No. 31A under the control of the Border
Roads Developmeat Board) during the
current year ; this is in addition to the
allotment already made to the State
Governmeat for the normal maintenance of
National Highways. The balance of Rs. 56
lakhs required for repairs during 1969-70
will be provided in the budget for that
year and its allotmant will bs communicat-
ed to the State Government at the appro-
priate time.

As regards National Highway No. 31A
and other roads under the coatrol of the,
Border Roads Development Board,
that Board is arranging for the planaing
of the works and to fiad the me:eisary
funds.

Activities of Sangkark in Tripura

SHRI BABURAO PATEL :

SHRI R. K SINHA :

SHRI KIRTI BIKRAM DEB
BURMAN :

Wil the Minister of HOME AFFAIRS
be pleased to state :

(a) whether Governmeat are aware of
an underground organisation of Tripura
tribals called Sangkark who are indulging
in anti-national activity ; _

(b) how long Sangkark has been fo
existence :

(c) whether it is a fact (hat members

of Sangkark have beon getting' regular
military trainiog in Kachalong " Rast
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Pakistan and a large number of Pakistani
rifles were recently found with them ;

(d) the names and number of persons
arrested in this connection ;

(e) the steps taken by Government to
check the Sangkark ; and

(f) if no action has becn taken, the
reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a) and
(b). Government are aware of the illegal
activities of Tripura Singrak Union during
the last one year.

(c) There is information that members
of the Singrak Union have been getting
training in Kachalong in East Pakistan but
no person has so far been arrested with
Pakistani rifles.

(d) Does not arise.

(¢) Necessary  preventive measures
including establishment of some police
posts in different interior zones have been
taken to check anti-social activities of the
Singrak Union, and vigilance is main-
tained.

(f) Does not arise.
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